
CENTRAL ADMINISTRATIVE TR1UNAL 

BENCH  

CO RAMMonday this the 26th  day Of 2005 

HONIBLE 
MRS.SATH, 

NAIR VICE CHAIRMAN HON'BLE MR.GEORGE 
PARACKEN9 JUDICL MEMR V.VGopala k. 

SIo.VpGOvjfld Nambjar 
Traffic Inspector Southern Raway, Cannanore 
Residing at "Chaar Madam" Thiruvangad P.o. • 	 Thalasse  

(By Advocate Mr.Shafik M.A.) 

Versus 

Union of India represented by the General 
Manaaer.  

• 	

SOuthern Railway Headqu5 Office, Chenn3 
2. 	

The Ch9f Peonne1 Officer 
Southern Railway. Headqu5 Offi Chen 

The Chief Operations Manager 
Southern Railway Chen81 

The Di;Iona, Raw, Manager,  SOuth 	Railway Pa 
Paighat 	 lgh Division 

S. 	The Senior Divisjo1  
Southern Raitwa 	Operations Manager,  y,   Patgh   Divjsr PIghat   

(By Advocate Mrs Surnathi DandaPanii

.. 

. Respondents 

ThIs CpDIi Tribunal 	catjon hiving been heard 
O 26th on th same day delivered the fofl 
	September 2005 theowing .  

ORDER 
HQEMRSTHI N  

When the maer came up for hearing Counsel for the respondents 

Submied on instructio5 that the proposed action to fill up Group B 
oil 

Scale 	

Department on ad hoc basis has beer, 



.2. 
dropped and produced a 

Copy 
of the message to thateffect from the 

Personnel Branch of the Headqu Office which is taken on record t 

is also mentioned therein that the action is Under 
 

selection by f 	 process to initiate regular 
ina5j00 fresh integrated seni, .)ritv list. 	In 	View of the selectjo0 now having 

been dror)Ded flothing SUives in the 

The O.A is, therefore closed with a direction to the 
respondents to finalise 

the fresh Integrated senionty list Within a perioci of two month5 

(Dated the 261"' dav of September 2005) 

-- 

JUDALMEP4B N 

as D 
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SATH, NAIR 
V,LE CHAtRM 


